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Law Commission

259. Shri Tangamani: Will the Minis-
ter of Law be pleased to state:

(a) whether the Law Commission
has completed its report on criminal
law, practice and procedure; and

(b) when will the final report of
the Commussion be submitted”

The Minister of Law (Shri A. K.
Sen): (a) and (b). The Law Com-
mission is not at present undertaking
a separate inquiry into criminal law,
practice and procedure, but is inguir-
ing into the system of administration
of justice as a whole. It expects to
submit a report on this by the end
of this year.





